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o A ' 11.7.2003; Heard Mr. M.K. Bhattacharjee,
ii§ apphication 18w | i
forth but wot in time | { learned counsel for the applicant and
C R iom“m Yol lion I8 ?also Mr. B.C. Patﬁk. learned Addl-
ﬁl<d: oot i C F. CeGeS.Cs for the respondents,
for le S depusited ] {
wywﬁ L,hﬁ_ig}ax}s’QdG ¥ The issue for adjudication
QD&QF Rl ; pertains to compassionate appointment..
' ‘ grhe father of the applicant late.
, Raghunandan Thakur died on 15.8.1994.

The applicant applied for compassionate .

appointment on 18.8., 1996, The authority‘

S*Q’PW Lokiars Al Ju intimated the applicant as far back

&Qwﬁfx%qy- 28.7.2000 that the authority scrutinized
L the name of the applicant alongwith

| others for compassionate appointment .

and the applicant was placed,at"serial ﬁ,

e e L v

—

e

No.104. It was also informed that the
name of the applicant did not appear

e

and the case of the applicant would be
considered by August, 2000.

Gc.:nt.d/-

—
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in the range of the eligible candidates i
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11.7.2003 The object of prc\;in'qf

‘mb

employment to a dependent '

Govt. servant, dying in harness in
departure of general recruitment
rules isdbneon humanitarian groundy.
’4o't;ge over the sudden crises in
th;mfamily due to the death of the
sole bread earner which has left the
family in penury. Sonsidering the
lapse of time it would not be appropr-
riate for the Tribunal to exercise
its discretion in respect of a stale

claime. The application thus dismissed.
No . order as to costs. i

Vice~Chairman

-
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Applicant.s father died in harness as Barbar,
a civilian employee under Military Hospital
Masimpur.

Applicant as dependent son applied for
compassionate appointment in place of his

‘deceased father., Being of tender age he

could not apply earlier.

Respondent No.2 Director General, Medical
Service Army Headquarter intimated to apply
again in August-September 2000 as he was

.not found eligible at the £first selection

but commitment was made for future employement.

The sane respondent asked for details of
dependent members of & family by September
2000 which he complied with promptly.

The applicant forwarded the same details
through proper channel which fact was
confirmed by the Cammanding Cfficer,Military
Hospital on 5.11.02 indicating that vacancies

. 8till existed in the Military Hospital.

The applicant submitted many reminders but
to no effect when he submitted a summarised -
petition praying for justice with compassionate
appointment in fulfilment of the promise
earlier made. Hds case deserved special
treatment as a person of SC community.
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL

cwmart Evca  OA -75%76_5 |

BETWEEN
SURENDRA THA&KUR cecess Mpplicant
AND

Director General of Medical Services

Army (D@MS - 3 B) «+.s Respondent

1. Details of the dpplicant

(1) Néme of the J4pplicant ¢ Shri Surendra Thakur,

(i1) Name of Father s+ Late Raghumanday, Ihakur.

(1ii) Designation and

of fice in whiech
employed | ' s Unemp loyed.

The applicant's father

was a Barber in Mo.

160 Military Hospital at
Masimpur Dist. Cachar,

Assam who died in
harness on 15-08 - 1994

and as & son & dependent

contdesP2/~
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of the deceased employee the
applicant has been skeking
appointment on compassiongte

ground as per the depsrtmental

norms.

Home Address Vijlage- Tikargram, P.o.

drunachal, Dist. Cachar, Assal
iv) Office Address : Commanding Officer,

160 Military Hospital
C/0 99 0.
v) Address for Service

of all notices ¢s Director General of Medical
Services / ammy DGMQ - 3 B

Army Headguarter " L " Block
New Delhi - 110001

and the Commanding Officer

160 Military Hospital,Masimp®

P.0. Arunachal , Dist. Cachar

Assam.,

contdses.p 3/~
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2, Particulars of the

Respondents
(1) Name and/or Designation s
(1) Secretary to the Govt.

of India Ministry of

Defence , New-Delhi.

(ii) Director General of
Medical Serviges/ Army
(D@MS - 3B) Army Head-
.Quarters, t Iy Block',
New-Delhi.

(iii) Commghding officer,
160 Military Hospital

c/0 99 APO.
(1) Ditto
(i1) Ditto

(iii) Ditto

contdp . opx'l'/‘
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'3, Particulars of the

Order against which

application is mage.

4., Jurisdiction of the

Tribunal

§§%

The application is made
against the non-fulfilment
of the commitnént made by

the Respondent No. 1 in hise

letter No. 11346/ D@S-3(B)
dated 28-07-2000 and repeated

in letter No. 3 /7230 1/D@4S-
3B dt/- 25-8-2000 in ree;ponse
vto which necessary particularg
were furnished by the applican
nt as confirmed by the
Respondent No. 3 in his letter

No. 803/CIV/RIV dt/=- 05=-11=

2002 by Respondent No . 3.

The applicant being the Gowt.

Aorv/ dependent of his civilian

1 -

employee,in the Army Medical
Services declares that the
Subject matter in which he

wants redressal is within
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the Jurisdiction of the

Tribunal.

5 Limitation ¢ The applicant further geed

declares that the appli-
cation is within the limi-
tation prescribed in S/ 21

of the Adninistrative
Tribunal ACT, 19895.

6. Facts of the case s 1) That the applicant is tk
the son/dependent of his

deceased father Late
Raghunandar, Thakur who

dieci in harness on 15-08-
1964 while working as a
Bafber in No. 160 Milisary
_Hospital y Masimpur, Dist-
Cacf;ar, Assam.

A copy of his death Certi#

ficate is sulmitted as

Annexure - A 1.



ii)

iid)

That at the time of his premature #EX

death the applicant's father left

behind him his wife, one daugh-

ter and the applicant in the

family as legal heirs. At that

time the applicant was of
tender age.

That on attaining mafority the

applicant applied on 18-08-96

for his appointment on Compa-

gssionate ground for immediate
relief of the family since his
fa ther had no movable or

immovable property excepting

the magre family pension adnie- »
seible to the mother of the
applicant. On receipt of that
prayer the competent authority

in the person of Director

General of Medical Services,

Army Head Quarters, New-Delhi

intimateq to the spplicant



on 28-7-2000 that the Selection Board
Conétituted for the purpose of
dompassioné.te e;pp’o:iinltm'ent did

not find the applic_:ant eligibie

for such appointment but simul-
tgneously cyommitted thé.t his case
would be considered again in aug-
Sept '20100 when a Board of of‘ficeré

would be constituted;

A copy of letter No. 11346/D@S -3 (B)
 gated 28-07-2000 is submitted &s
4amrxemire | A 2.

iV) That in a subsequent letter at/-
25-8-2000 the same DGMS, Ay
Hd.‘ Quarters asked the appl.i;:ant
to furnish the details of depen= |
dent menbers of family and
their status duly verified ‘by
local authorities like BDO/

Tahsildar for congideration of
the case of the applicant by

September '2000¢



A copy of this letter No. B/723% 1/

D@MS~ 3 B dated 15-8-2000 is submitt

-ed as the Annexure a-3.

V) That the applicant forwarded the

VI)

necessary particulars to the DGMS
which fact was confirmed by the
Commanding Officer , 160 Military
Hospital, Masimpur in his letter MNo
803/ CIV/RIV dated @¥434% (5-11-20@ -
addressed to the D@S . aArmy Hd. Qr.
A copy of this letter is submitted
as Annexure A-k.

That in the letter dt/- 5-11-2p02
and a subsequent letter No. 803/CIV
/R dt/- 15-01=2003 the Commanding

Officer wanted to know the result
of the Board meeting Vis- a-VIs the
éosition of the applicant as to the
progress of his compassionate
appointment indicgting that vé.cancy
still existed for accommodating

the app licant'. In previous letters'

also the Commgnding Officer
r econmended help of the applicant

for his indigent condition.
c. L] 0p9/"‘
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4 DCopy of letter dt/- 15-1-03 i

of#nnexure A-5.

Vii) That despite the very pathé
tic condition of the family and
despite the repeated commit-

ment uttered by the DGMS,

1

Army Head Quarters, New Delhi

since mgust-Sept' 2000 no posi-

tife ;a.e tion has been taken to
extend tﬁe relief by offering A
an appojntment to him on compa-
sSiohate grounds.

Viii) That eriginal prayer Vas for
appointment on compassionate
ground of the applicant as a

Group 'D* Barbar alike his

X3 father. But the educationd
Gualification of the applicant

c...p'lO/-' -

'\‘7

S
4
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is a Matriculate as per Certi-

ficéte furnisheé; by the S‘ecy.. to
the Bihar School Examination'
Board', Patna .

A copy of Sécondﬁry School

.Examination Board Mark Sheet from

Ge Ao HeSe Lélganj Bihé.r §s éuﬁl;i-
tted a.;. Ammexure A-'6.

1X) Thé:c ag per his educati@nai
Qualification the applicant's
appointﬁent need not be res-
tricted to Group -D Cacire .
He is fit to hold a Group .C
C.Post which may also be offered

to him for his poor family

sustfnance and maintenance in
these days of economic distress

with four heads in the family.

In the absence of a suitable

Ceooe 11/
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Group C post on Medical serv:icee7

appointment may be given in other

Units under armmy Hd. Quarters.

That the mother of the applicant
alsé died on 1-‘3-%00 froﬁ which
date her family pension also
stopped as 1if to augment the
agony & xflisery of the family.

That after the departmental

commitment the applicant invi-

ted the attention of the D@S

in a number of times since_

March'99 which vwas sunngrised

in nis prayer dt/- 11-09-2002

But the department gave a deaf ear

to the same for regsons anknown

to the applicant. | A copy of the

prayer is sutmitted as

Annexure A-7.

>\

9
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XII) That the applicant belongs to

S/C Community deserving special

treatment.
A Copy of S/C Certificate is
submitted as mnexure A-8.

7o
7. Reliefs sought « In view of the foregoing sub-

mission the spplicant belonging
to S/C Cc;mmunity begs to“éeek
the relief of cémpassiﬁnate
appointment either in Group-D
or a Group 'C' suitable post
without any further delay by
by relaxation of agejif necessarye |
8., Interim Order , if
any prayed for s 4 per thé latest letter of
of the Commanding Officerid in
160 Military Hospital at least
one Group 'ID' Post of Barber is

still vacant. Interim order

may kindly be passed to keep
ces 13/
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keep one such vacarcy post

reserved for the S/C applieynt

till final.  disposal of application.

9. Details of

the remedles
exhausted s The applicant made several prayer/

representation to the Director
General of Medical Services, mY
Hd. Quarters through the Comiﬁending
Offié er, 160 Military H;spital .

The DG is the competent aguthority

to order appointment.

10. Pendency in

other Courts s The applicant further declares

that the matter which the#ppiX
applicant agitates is mot pen-
dihg in an any Court of ILaw or
any other authority or any other
Benc;h of the Trib\lnal;,

11, Particulars of

Bank Draft's Postal

Order &n respect of

application fee : MNo. of 1.P.O. 7%%4&75 :



¥

-
No. of I.P.O. TZ 585442

Name of Issuing Office ,9;@/;£/’5¢W’L

Qnd - PeSfopTTe
Date of Issue of IPO & 2{-0~0%
Name of Post Office M
Where payable $ W
12, Details of
Index s &n Index in diplicyte containing the

details of Documents ip given on the

front page.

13. List of Docume-
nts ¢+ As furnished in the Index on the

front page.

Verification

I, Shri Surendra Thakur son of late Raghunandra Thakur

of Vill - Tikargram P.0O. Arunachal Dist. Cachar, Assam
do hereby state that the particul rs/statements

furnished above are based on facts & records which
1 believe to be true in tokenm whereof I sign this
verification at Silchar on 'QY"C?é”@ without

suppressing any material fact. %M{WWW

4

(Surendra Thakur)
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v
o Tele: 3019281 Dte Gen af Medical Services (./\x‘my_g
e ‘ ' Adjutant General’s Branch )
o/ ( Aty Hendguuiters o
< : ‘L’ Block, New Delhi N
LI346/DGMS-3(13) ‘ Qjﬁ M/ 2000
She Surenalye Thakus
f[:xL.?l—.ZlK@. {»Ll..*_,\-t?sy\elo‘\,\ Trheleey,
“ Vit o Je gl pg:

Dreionglia b (gl hoy
3

FMELOYVRMEIT ASSISTANCE ON COMPASSIONATE GROUNIL
TQTHE DEPENDENY OF DECEASED GOVE SERVANT

e 14

1. Reference your npplication dated /8894 for compassionate appointment,
2. This is to infyrm you that as per existing rules and regulations on the subject, a

Sclection Board was constituted at this Q. “I'he said Board scrutinized 292 applications
including your application for preparing a merit list (or np,u}i‘immcnla to be made to tlic
38 vucancies availably: for compassionate appointinents  You were placed at serial _ [ ol

inthe Merit List, s

3. It is regretted 1o inform that your name does not appear within the range 0of

H

candidates cligible ((r appointment.. Your application will be considered again by
Board of ONicers afpagwith other applications, which is likely to be constituted Ly

H
3

At -vy“nlo 2000,

7
4
&g.

W \[\/ :f  (Deepp-Spini)
SCSO
'IX,B'M (Civ) . .-
or DGMS (Army) :

Copy to: -

‘C-‘“"_.,Z'? Q(P ‘ﬁé, , - o :‘
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"’f-elu‘: 300 @281 DTE CHRNERAL OF MED‘SERVICES

ARMY-TEADQUARTERS © -
'L’ BLOCK WEW DELHI-110001

B /72301 /1 MS 38 ' o | 2{ Aug 2000

y Sk gh\ QWY _'_WVQ(.\W

‘$k>¥ﬁfe-Q£%%' nﬁcdwﬂﬂwsudx '
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M Vil
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Conpassionate grouuds by the constituted poard whichd
3 ' * P
L . . .

O be held in - Sep 2000 -

. {a)’ pPresent detalle of dependent mererys of -
Lamily end thelr status le Married/ .=
CUnmarrded/Minor song/Daughters/ enployed/

unemplovaed. The same may be verifiled by
C@ALVAL authiority de BDO or Tehaildar of
Leoncerred area . - I

(b)) Reviged Fanilv sfnsics shd Teimingl benefitg

CdE nou foveagdd fy Y

aCLOn wmar Lea

LG eaiviad €0 Uilds o
FOWr cand will not b
pndh you willl Lo ragoeryible foir

vy 05 sep 2000 pogi
congldaered by the Do
this delay., :

A}

M {as .(,L*WLL"“

(Mina Chadba) = - - S
Asstt Civ staff Officer/a

25
for Dix Gen of Med serfices

‘ . (AR
ADJUTANG GENERAL® SIDRANCH .

U UEMPLOYMENT ASSISTANCE QN _COMPASSTONATE _GROUNDSG -

Ao . You are-requested to forward the following,hlformatior‘mjf
at the carliest o process your case regarding. enployment .on' -,
st A dkaky

D
( Avmy)

MY )

.\-... - m— e —— .,
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c 160 Military Yospltal
S ' C/0 99 APD.

5,' S 05 Nov 2202
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~' } ¢ F 4 :
1. K Plense rulur/td v ur\HQ letter lo B/?BjOI/DGM j(B)-

dated 25 Aug 2000, odiirgssed to Shri ourinuer Thaltur gad copy
‘endoraed to thisl hObipit \1.:< \ :

A (A

[

. 1
J. .

< 2 Iwceoanry«detai B inl l\oriylnnl ee por your iQ letter
" under reference, had n wmdy{‘bem foruarded by the individual
.. hingelf. However, CT&/xdpox ‘copyVaf the seme is forwerded
g herewith for your roy by mi‘ez‘edce })uev&o.
jl

. ; ’ o r \
e Pleaqe 1nt,i*nate* mwm. f;oultio\x 0f the Cagg.
. { {.,!‘ . L '} ": . _\ 1‘: ’ .' .)‘ \ b,
§Wf ' el Q’/ 77“’ (ww -a:r';‘ [
_ ,| & ' .'_,..w;‘.“. - S ( ﬁ
0}//// C’/-d}/) A Archi ta Roy) —
. ,.’jl :,’u.&/, t.;:’. T '\ ) 1!3.1 .
e v oy g R Boyl Officer
Encls 1« 01 (Onel' '/ Vel o A ox‘\Ui fg" \o\mmxnding Ofi‘lwr
. . /r-' , ','\':fl"" "l I .
: R L B T :
, HOQ Lastarn% and (Had ' :.L,nxy action

rurmilua& Kolkata', 71 )

- shry Surinder Thekur -/ i
- TiKergran, Aruzmchal/
ocﬁsr (Auaam)'
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160 WLl tary Hospd tal
¢/0.99 AIO

803 /C1v/RH 13 Mex 2007

Pte Gen of Afediccl servicas/ Army{(DGN=33)
Miuatrat eneral's Branch

t 1, BlLgck, Tow Dalhg - 110 001

srE? O _COMP$3TONALE GROUKD

£YPLICATION FOR ADTOLT

#, TDlenge refgr %o this hoapitel letter To even detad

,",05 e 2002 opd 15 Jan 2003 .

- -2, Tleaso intmrke prescnt poesition of the OnBo.

(arehito oy)

0
Coy Officcr

for Comanding ogficcr

- for info and nuceasrry cetion
wrt above Dlsit‘.?fiﬁo :

Shri 5
Mk rxgram, Adrance bal,
Crotire (fssam) .
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The Director General Medical Service (Army)
Adjutant General'’s Branch

Army Headquarters

‘L' Block, New Delhi -110001

PRAYER FOR APPOINTMENT ON COMPASSIONATE GROUNDS
A4S A BARBER IN 160 MILITARY HOSPITAL C/0 99 APQ

Sir,

References s

(a)
(b)

(c)
(a)

1

9]
)y
(g)
¢ )
o
y L k)

My application datcd Nil of Mar 99,
My application No Sur/B/2 dated 07 Jan 2000,

A
e

Your lctter No 11346/DGMS-3(B) dated 28 Jul 2000,

Your letter No B/72301/DGMS3B dated 25 Aug 2000,

My Hindi application of Scp 2000 (21~9-2000)
My Applicetion dated 10,4,01,

My Application dated 29 Aug 2001,
My appliCatioﬁxdated 14 Sep 2001,
My application dated 21 Mar 2002,

My applicaction dated OlﬁJﬁn

P J

2002,

(
i

4 It is humbly prayed that I had fééaested again and

again vide
but I have

nearly about 8 yecars has
vidao refercnces mentioned akevefo

in nmy father pl

g applications mentioned above to your HQ

not roceived any suitable reply so far, It is
mentioned that my father oaxpired in 15 Aug 1994, It is

Boeing a poor peniless schedule caste man requested to

your kind cnough

past, X have requested time to
r omployment as a barber |
ace ic in 160 Military Hospital C/0 99 APO.

sympetheticaction for feeding my fapdly

members, Morcover in other hand my mother is also cxpired

tn 01 Mar 2000,
myself also gone.

The cnly source of feeding my fapdly and
Now I am bound to do day lebour from

early in tihe morning to sunsotifor shake of childerns and
family members, Inspite of doing this hard work I am

gatting Rs

50/~ to Rs 60/~ per daY.

3. I shall ever remain grateful for this act of kindncss.
I am awaiting cagerly for your kind/favourable reply please,

Arunachak

. Copy to s~

| 160 Military Hospital

C/0.:99570
o,

[
o,
ar

BDated 3 ' Z1 Sep 2002

Yours faithfully,
§u¢$¢ha¢*m~mkvﬁ’

(Shri SURINDER THAKUR)

vill=Tikargram

{Assam)

51 casce

pO-Arunachar,Vist-Cachar

« For information and neccessary action
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